15.06.2018 J-1 FOR PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION

COURT NO. 32
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 4:30 P.M.

1. CRL.A.394/2005 KISHAN PAL KUSUM DHALL
VS. STATE
2. CRL.A.959/2004 MUKESH@KIRPAL DEEPAK ANAND
VS. STATE KUSUM DHALLA
3. BAIL APPLN 2195/2017 PRASHANT KUMAR SINGH LOKESH KUMAR
VS. STATE ( GNCT OF DELHI ) RAGHUVINDER VARMA,

RAVISH ROSHAN

4. W.P(C)4149/2015 M/S ANSAL PROPERTIES MAHESH SRIVASTAVA,
& INDUSTRIES LTD VAIBHAV MANU SRIVASTAVA
VS. NEELAM BHUTANI VIJAY KINGER, SANJAY VERMA

JITENDER KUMAR

HIGH COURT OF DELHI
15" JUNE,2018 REGISTRAR (LISTING)



